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Shri Shashi Ranjan (Puri): She has
demanded three days,
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Shei 8, M. Banerjee: Sir, 1 wanted
to get a clarification about the audit
reports on the New Asiatic and Ruby
General Insurance Companies.

Mr. Deputy-Speaker: He hag  al-

ready said that he would consult the
concerned Ministry,

Shri 8. M. Baherjee: That i al)
zight, but what I want to say is that
we have a sad experience about these
two reports. For the last five years
I have been trying to get them, but I
have failed and even with Pandit
Jawaharlal Nehry, I failed. My paoint
is that before the Hazare report is qis-

cussed, these audit reports should
come,

Mr. Deputy-Speaker: Shri Poona-
cha,

ASADHA 32, 1839 (SAKA)
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STATEMENT RE DISLOCATION OF
TRAIN SERVICES ON CERTAIN
SECTIONS OF EASTERN AND
SOUTH-EASTERN RAILWAYS

The Mimister of Rallways (Shri C.
M., Puonachs): From 1st Apru to 17th
June, 1967, there have been 128 cases
of hoid-ups of trains on I"Jvl}etn and
South-Easiern Rauways in West Ben-
gal ‘lhiy Ras resuited @ detenuon
and cancellation of several trains, caus-
g serlous wconvemience to iravelling
puolic. These cases mainily concern
smuggling and Jjooting of rice and acts
of hooliganism by anti-social elements.
Therc¢ have also been 6§ cases of rob-
very. 33 members of ralway staff
were assaulted and injured. The anti-
soclul elements hold up trains by pull-
ing alarm chains, disconnecting nose-
pipes and squatung over the track.

It hardily needs emphasis that inter-
feience with the train runmung wnd
train passing staff is fraught with ge-
rious danger in that they might,
in.midauon or loss of morale, be led
to take action which may be prejudi-
cial to safe running of trains. In any
cuse, bowh punctual running of tramns
uind rendering an efficient service to
the public has become difficult. On
ceriain occasions, use of unjustifiable
bhold-ups has led to complete cessation
of ueffic for soma time over important
sections.

The General Manager, Eastern Rail-
W&y, approached the Chict Mimaster
of Weat Bengal ana apprised him of
the position. The Police authorities of
West Bengal were aiso kept informed
of the developments grom time to
time. Having regard to the serious-
ness of the situation, the General
Manager requested the Chief Munister
19 use hig good affices to help the rail-
ways in maintaing the normal runiung
of trains, As the situation was pro-
gressively deteriorating and the State
Police Reserves were fully stretched
due to difficult Jaw and order positioh
in the districts, the Inspector-Genwral
of Police, Wegt Bengal, sent a wicless
maessage of the Inapector-Genass),
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[Shri C. M. Poonacha}
Railway Protection Force, Railway
Board, on 20th June, requesting for 8
coys. of the Railway Protection Special
Force. The Inspector-General, Railway
Protection Force took prompt action
in moving the coys. the same
day to Calcutta. The Inspector-Gene-
ral, Railway Protection Force flew to
Calcutta on 22n4 June and held a
meeting with the Inspector-General of
A4'gtas, West Bengal, his Additonal
Inspeclor-General of Police, Dy. Ins-
pectors-General of Police and Suptds.
of Police. The Inspector-General of
Police, West Bengal, has expressed his
gratitude for the prompt action taken
by the Ministry of Railways.

Inspector-General of Police, West
Bengal, hag assured the Inspector-
General, Railway Protection Force,
that the State Police will Jo their best
to give protection to the rallways
agamnst the forces of disorder.

It has been decided that the State
Police will send Police parties with a
Sub Inspector or Asstt. Sub Inspector
to escort traing and such escorts will
be strengthened with the manpower of
the Railway Protecion Forve. The
Chief Security Officers of Eastern,
South-Eastern and Northeast Frontier
Rauflways are rendeing full assistance
to the West Bengal Police.

These arrangements will ensure safe-
ty to the travelling public who were
subjected to untold harassments by
anti-yocinl elements and were nsisting
on the authorities concerned to pro-
vide necessary security during their tra
vel by arranging irmed escorts to the
Passenger trains.

The Ministry of Home Affairs are
also being kept informed of these
developments. All possible steps are
Peing taken to restore normal condi-
tions for safe running of trains.

I felt that these matter should be
brought to the notice of the Hon'ble
Members, as they would have been
anxious to know the correct position
partanng t0 thia area. . .

JUNE 33, 1967 Truin Services on Easternyafa

ond S.E. Raliways (St.)

Shri fem Barma (Mangaldai): May
I seek 5 clarification? '

Mr. Deputy-Speaker: It is a rather
disquieting situstion. Instead of just
now seeking clarification, if sonve hon,
member gives notice, I would permit
a short gdiscussion.

Shri Hem Barua: Just one clarifica-
tion, Sir,

Mr. Deputy-Speaker: If it is just
one question, I can permit, but I see
many hon. members rising up.

digen T wawva  (I9R)

T Atfew 2 war § AT W g AT

T8Y g W™

ft i fex  (Tew) ;W
9T TR Hol AT § 1 W adedi agr

AR ER Rk CF S

Mr. Deputy-Speaker: You will get
an opportunity, but not now. 8o many
members gre anxious to know the
state of affairs there. From the state-
ment it appears that safe running of
trains there has become difficult.

Shri 8. M. Banerjee (Kanpur): This
may be one-sided story. You should
get the report directly from the Chief
Minister of West Bengsal. This House
is being utilised to damn the West
Bengal Government, (Interruptions).

Mr, Deputy-Speaker: All of you
will resume your seats.

1 have already stated that an oppor-
lunity will be given, because from the
statement everybody feels that safety
of travel, law and order and other
matters are involved. Many members
would like to put question. As I eaid,
jater on an opportunity will be pro-
vided.

oft copefte Tay : g3 xamar 1 ang )
ay wraey age difcy &) vt owt
Y o gErT WY 1 3 W qwediy
Y vk w7 Wt faut §1 T T
gt ¥ Aty § 1 owre g dwAr
wradr € 1 2% we st firemr Wl
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Mr, Deputy-Speaker: I am not say-
ing no opportunity would be given.
Certainly opportunity will be given,
but net now.

Sbri H., N. Mukerjee (Calcuita
North East): I would raise & point ot
propriety rather than of order, I can-
not raise a point of order in regard
to what you have chosen to say in
you wisdom. However, you have let
£al] certain observations which gppear
to me to go against the senge of pro-
priety with which proceedings of the
House ought to be conducted. You
have given an obiter dictum that from
the statement we have heard, it seems
railway travel in that part of the
country has become & precarious pro-
position,

Mr. Deputy-Speaker: I never used
the word ‘precarious.’ I said, safe run-
ning of tratns {s difficult.

Shri H. N. Mukerjee: You have
said something which virtually
amountg to that. This is a very highly
loaded statement. {Interruption).

I know the kind of conspiracy which
goes on, but it goes againat the grain
when the Chair chooses to make an
obiter dictum of this sort. I beg of
you, Str, not 16 Tnake this kind of an
observation, and to behave differently.

Mr, Deputy-Spesker: When I made
cetain observations 1 have made them
keeping In view the responsibiity of
the Railways,

Shr H. N, Mukerjee: You have no
business t0 make observations which
¢an be interpreted in a very different
light.

. Mir. Deputy-Speake: I cannot under-
stand why you are so much touchy.

Shri H. N. Makerjee: Because you
behaved in that fashion from the
Chalr. You have not forgotten that
you are sitting in these Dbenbces
(Interruption).

Mr. Deputy-Speaker: I am not per-
mitting any questions just now.
Sl AL N, Mukerjos: You are in
the Chuir now, you are not a Congress

Easternand S.K.
Railways (St.)

Member.

Shrt 8. M. Banerjee: You should
expunge your own remarks.

Mzr. Deputy-Speaker: Shri Banerjee,
I will have to call you to order. What
I have zaid is within my right.

Shri 8. M. Banerjee: You can ex-
punge many things. (Interruption).

Mr. Deputy-Spesker: Yes, certain-
ly. Please resume your seat,

Sbri 8. M. Banerjee: But there is
a calculated attempt to maign the
Government of West Bengai.

Shri H. N. Mukerjee: You are not
to champion the cause of the Govera-
ment from the Chair.

Mr, Deputy-Speaker: It is not a ques-
tion of my becoming the dnmplon of
this side or the other. I have made an
objective observations.

Shri H, N. Mukerjee: For God's sake
do not forget that you are the Deputy-
Speaker.:

Mr. Deputy-Speaker: 1 have made
an objective observation. 1 have said
that I would permit all Members con-
cerned to put gsome qQuestions or raise
a discussion but af later date. There
is nothing objectionable (Interrup-
tions). 1 take strong exception to the
remarks made by Shri Banerjee. If
they are repeated I will have to hke
action.”

8Shri 8. M. Banerjee: Wh-tremarb,
Sir?

Mr. Deputy Speaker: Flease resume
your seat.

Shri V. Krishnamoorthi (Cuddalore)t
Sir, I rise to a point of order. The hon,
Minister of Railways bas made a state-
ment regarding the railways and it is
up to the House to discuss it or to put
questions to euelt information, Cex-
tainly, you, Sir, the Deputy-Speaker
jmpedtotbeconcludonandmden
allegation, & charge, that ig dis-heart~
ening. Ig it monducive to the proper
conduct of business of thiz “Houpe?

mnmmymlmﬁg
to knows. . .

RS N
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Mr. Deputy-Speaker: I have made
certain observations to show that it
deserves a discussion.

Shri V., Krishnamoorthi: The House
s not at afl agresing with the obser.
vation that you made. You may make
that obssrvation as Member here,
After occupying the Chair you cannot
@axe such an observauon,

Mr, Doputy-Speaker: When so many
hon. Members were rising in their
Sests, I said I would not permit any
Questions at this atage.

Shri V. Kyishnamoorthi: You cannot
presume things and make an observa.
tion.

Mr. Deputy-Speaker: What is there
objectionable, { do mot understand.
You can see from the records what 1
hav€ said. ¥ am within my rights to
make objective obgervations on a stare-
ment like thw.

Shri N, C. Chatterjey (Burdwan):
Sir, you are perfectly within your
rights to make an objective remark
with regard to a5 particular problem,
I take it that it was not your intention
to cast any reflection on the cfficiency,
bhenesty or capacity of the West Ben-
gul Government. May I have gn aasu-
rance from you?

Wr. Doputy-Speaker: It was not at
all my intention. I am concerned with
the Raillways. Where is the question
of Government of West Bengal there?

Shr1 Randhir Singh: There is civil
war in West Bengal. We lhould“b‘e'
ashamed of such a government jf
there. There i3 no Government.
Trains are being looted
ey Rae

|

JUNE 23, 1997 Mmmm-m

and S.E. Railways (St.)

from the Chair. You have given a
ruling that the matter cam Do raised,
it therv wae any grievancs from the
other side, in a half-hour Qiscussion
or one-hour discussion and they ean
ask for further information from the
Government. Hon, Member, cannot
trasgress your ruling like ¢his. There
is no further question %o be ask-
ed on this. I say that the House ghould
bow to your ruling and pass on to the
next item,

digrm W Wy : AW
WEIRT, WTT AT ST 7 vy gAY |
& feaft ax qw gon § ¥fww aw
TG &) e @R il B
WAETR ¢ & | WY g ot s Ofag

Shr} Hem Barua: Sir, ou a point of
order. -

M. Deputy-Speaker: 1 am sorry
‘We have to pass on to the next item.

Shri Hem Barua; May I gumbit
very honestly that when you said that
you woulg not listen to anybody, we
were satisfled with that. Buz, after
saying that, you listened to 30 many
Members here, there and everywheres.
If you were true to your words and
dla not allow anybody to speak, I
would not have ginded.

Mr. Deputy-Speaker; He should
remember that members from bdoth
sides have been given opportunity.

Shri Hem Barma: Sir, I have stood
up persistently, wanting to ralse a
point of order. Every time you said
“Please git down, I will give you an
opportunity later.”” Now, you have
passed on to the next item. That i
why we feel go much about it. Wo
sre expressing only our agony snd nob
angezx.

Mpr. Deputy-Speaker: T 30 not think
any Member of this House weuld ajgres
with your observation that you awe
neglected in this House. Yos gmt &
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an under-developed State, there is a
tendency on the part of the Chair to
neglect peoples coming from an under-
developeg state like xssun. That is
iy complait. .

Mr. Deputy-Speaker: A highly so-
phisticated person like you should not
make such an observation, simply be-
cause You happen to come trom a par-
ticular constituency. This ig not being
fair either to your coustituency or to
your State.

Shri B, X, Nayanar (Palghat): Sir,
on a point of order. What have discus-
sed thig issue for the last 15 minutes.
I raised this question three times but
you did pot aliow me to a3k a ques-
sion. Now this discussion has been
golng on for 15 minutes. It only you
had allowed one question each {o some
members, this would have becn over
in no time. The hon. Minister has
submitted a report, which gives one
version,. We want to know tne other
version glso. At the same time, we
want to express our opinion about that
report. Why could you not allow that?
Already 20 minutes have been spent.
It would have beeen ovr earlier if you
had allowed questons.

r. Deputy-Cpenker: There i3 no
question of side here. The WMinister
has given an objective asssssmeent of
the situation,

Shr B K. Neyasar: How can we
Tely on that?

Distocation of ASADHA 2, 1900 (SAKA)

Correction 7288
Answer woy
Question

Mr. Deputy-Speaker: That is my
view,

ot yrR wy eWnT : IMEW
wEhT, W TR WA A oy e
R g, swdygi ot Frr ra€ &,
wife wgt o s 9T sar g
BT gwr § W fadt v e geba
¥
My. Depuiy-Speaker; That will be
raised later on. Not on a paint of

order You can mention it when 1

have permitted a discussion, Not
now,

s g wr wgVW : W
qarg & Wt wfka § QX weeerd
& g & 1 g AT argd € fie wgt
TNy gr i Y off §, W AT
oY R goere Wt e §, w0
I9 & ot w1 grq &, wqT T W ¥
& ¥ gra wof ot W &

Mr., Deputy-Speaker: There ia no
point of order, We will now take up
the next item. Shri P. C Sethl

1445 hre

CORRECTION OF ANSWER TO SQ.
No. 541 RE. PRICE OF STEEL
AFTER DECONTROL

The Minister of Siaty in the Minie-
try of Steel, Mines and Metals (Shrl
P. C. Sethl): In my rcply to Starred
Question No, 541 given in Lok Sabha

Shri 5. Eandsppan (Mettur): How on 16th June, 1967 I have staled as
can you gay that it is objactive? follows:
: (Prheofmndndateguﬁesinmpm;u
tonne as Sonounced n:!e') Joint Piant
Price before Price after Incresse in Percentage of
Toem e A To5-67 4 price increwse
. rai f. 0. r. ruil
flat Swon) __head suation)
Ncw’ . 5286 1356 70 s
Old Dusign . 1340 1373 3 20
Axja®
New Daaign . 1454 70 s
O Design . :3:0; 342 33 1
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